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INTTHE HON'BLE COURT OF THE CMM,
NEW DELHEDISTRICT, NEW DI
CRIMINAL COMPILAINT NO OF 2021

INTHE MATTER OF: -
VISHNU GUPTA LCOMPLAINAN
VERSUS
ALFABBAS ZAFAR & ORS. LLACCUSED PERSONS
AFFIDAVIT

I, Vishnu Gupta, s/o Late Sh. Ram Niwas. R/o 108. Aali
Village. Sarita Vihar, New Delhi do hereby solemnly affirm and declare
as under: -
1. That i am the Complainant in the aforementioned Criminal
Complaint and well conversant 'wilh the facts of the case and thus
competent to swear this affidavit.
2; That I have read and understood the contents of the
accompanying Criminal Complaint which has been drafted by my
counsel on my jnstructions and the same are true and correct. The
caments of the Complaint may kindly be read as part of this affidavit and

* thie same are not being repeated herein for the sake of brevity.

a0 DEPONENT
VERIFICATION: 35 JAN 200

Verificd at New Delhi on this  day of NMay 2021 that the
ol the above alfidavit in paca 1 and 2 are true and correct, no

o
Q\ ();;J 1( is false and nothing material has been coneealed there trom
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and caten, *Prese S !
criam the Present Crimingl ¢ omplamt. The Web series created by

aeeised Noo 13 and g

while telecasted by accused Noo 2w

heard/seen/watched  online by the Complainant at his office Hindu

Mahasablia Bhawan, Mandir Marg. New Delhi which falls within the

Tarsdiction of this Hon'ble Court.

PRAYER

1 therefore most respectiully prayed that the Hon'ble Court

may be pleased to:-

(a) To take cognizance against the accused No. 17 for having
committed offence U/S 153A7 295A/505(1 )(b)/505(2) 1PC AND 66/67 A
FEACT, 2000 read with section 34 1PC and 1o summon, try and punish
the accused Noo 1-7 for the commission of the above mentioned
ottences, i accordance with law.

th Any other/turther order/relief which this Hon'ble court may

decmentand properan the circamstances of the case nay also be passed
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the samie 10 he false and untrue with the sole intention 1o outrage

rehgious leelings of a class of citizens of India.

1. Ihat the accused No. 1-7 has intentionally created the above said

web series and released it online at an OTT Platform 1o promote enmity
hetwee

ndifferent groups on ground of religion and outraged religious

leelings  of Hindus whieh i aocriminal ollence U/S 1530

295AIS0501)(h)/505(2)/34 1PC

AND 66/67A IT ACT. 2000,
bl That the accused persons has outraged and insulted the religious

lechnes and religious beliets of the Complainant due o the derogatory

temiarks made by the accused No. 6 in the Tanday Web series which was

produced by accused No. 3 and directed by accused No. 1 while it was

telecasted at Amazon Prime Videos with the consent and connivance of

accused Noo 20 while accused No. S 10 7 are the actors inthe <aid weh

SUTIeS,

9 That the Accused No. 110 7 have while acting with common

mtention and - in- conspiracy while doing the above mentioned  acts

agamstthe - complainant - commived  penal  offence  U/S I153A/
205A/5G5(1)()/505(2)  IPC AND 66/67A IT ACT. 2000 read with

Section 34 IPC which are punishable in Jaw.

10. That the present Criminal Complaint is well within time and

1 within Emitation as the said web series was relessed on 15.01.2021.

It That this Hon'ble Court has the territorial jurisdiction w try



N

RITITRIRY Cligions feelinoe ; i
aging religious leelings 10 insult religion and religions beliel of

Hindus along with the complainant that his insulting remarks against
Hindu Gods will be heard and seen by eitizens of India through TV and
clectronic media, That the provocative and outrageous remarks in the
said Web Series are grossly offensive and deliberately intended to

outrage the feeling of complainant and Hindus living in India and in

other countries,

S. That the Tandav Web Serics is inciting and provoking the
communal disharmony and .qu;llimcms of Hindus. The accused No. 1-7
through their web series hn'r,l tu@crcd the Government of India and
Government of Ll‘tmr Pmdb.sh, The Tanday Web series had without any
legal justification shown the Police is doing illegal encounters of
Muslims under the Government of Uttar Pradesh with the mala-fide und
crominad intention to defame the Government of Uttar Pradesh und create

w hatred atmosphere between Muslims and Hindus,

0. That all the above stated facts conclusively prove that the
accused Noo 1-7 motivated by o criminal intent o promote enmity
between different religion and to insult and outrage the weligious feelings
ol Hindus made the above said remarks in the Tanday Web Series, Tha
the acetsed Noo 7 had e such rentarks i e web series against i

Hindu Gods and Thindu religion knowingly and haying reason o believe



Actor 2: Kya Kara, Nayi Photo lagau??

Actor T2 Bhole Nath aap bahut bhole hain. kuch naya Kijye, infact kuch

nayatweet kijye, kueh sensational, koi bhadakta hua shoal... jaise ki...

haan campus ke saare vidyarthi desh drohi ho saye. Azaadi Azaadi ka

e faga rahe hai,

Actor 2 Azaadi... What the Fu** (laugh by audience) Idhar aa... jab me

sone gaya tab tak to azadi cool chij hoti thi ab buri ho gayi kya??

Actor 1z Narayan...Narayan

Actor 2: Haan bhai Kis chij se wzeadi chahiye tum logo ko???

R:nnji's‘ followers are constantly increasing on social media and we
should also make some new slrulcgli-:s 10 increase our fa\_n base. On this
:\vcu.\.:d No. 6 Sh. Zeeshan Ayyub who is seen as Lord Shiva says,
“Shall 1 come with a new display picture? On this the stage operator
calls him innocent. 2
4. That the accused No. 1-7 had while ma}(ing the above said

remurks in the Tanday Web series deliberately and maliciously passed

absolutely derogatory comments to outrage religious feclings of Hindus
by mocking Hindu Gods without nnyv_iuslii'irnlinn with the sole intention
10 promote enmity between the different sections of the society and
outrage religious feelings and religious beliefs of Hindus along with the
refigious feelings of the Complainant. The accused No. 1-7 were very

well aware while making the said remarks with the intention of



Acused N y e
I'No 1S, Gauray Solanki I the writer of 11 sind wely sere

Fhat Accused No. S Sh Saif Al Khan, Accnsed No 6 Sh Maly,

unmad

Zeeshan Ayyul and Aceused No. 7 Ms. Gabiar Khan are the actaors 1

Tandav Weh Series,

3 That Amazon Prime Vide

o had on 15,01 207 released

Fanday Web Series on it platform and has been Streamimg via Internet

Fhat the Dircector, Producer, writer and actors of the web series e

aceused Noo 17 with the mala-lide and criminal mntention o ridicule the

Hindu Religion and 1o promote feelings of enmity/hatred  between
different sections of the society mocked the Hinduy Gods and Hindu
religion. That in the first episode of the above said Tanday Web Series
Actor Aceused No. 6 Sh, Mohammed Zeeshan Ayyubis seen disguised
as Lord Shiva and while addressing the students of the university. he
says that from whom do you want freedom (azadi). As soon as they
come 1o the stage, a stage operator says, “Narayan Narayan™ God. you
need 1o do something o gain popularity and surpass him

awith o Vaishnav Tilak over torhead came o the former g tor
1 that seene and savs as follows
Actor I Narayan. . Narayan, . Biwole Nath, Prabhu Ishwar, ye Ran p
ke tollowers din par din social medin pe badbie he o vahe ham Claugh

(% VN e
Iy mdhienee) I|l||||ll‘ |il}[l-| la hamem blie ab Kov nave socal m
‘

trategy bana feni chiadiye .
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CRIMINAL COMPLAINY

. e /s 2000 Crpe FFOR
\,l.ll\l‘M()NINI(J. FRYING AND PUNISHING TH ACCUSED
PERSONS I'OR COMMISSION O

OFFENCES U/s 15347

b
2USAI505() TOTATT ACT, 2000,

IbVSO5(2)34 1pc AND 66

MOST RESPECTFULLY SHOWET:
I That the Complainant is residing along with his family members

at the nhg_)\u mentioned address sinee the year 1993, The Complainant is

the founder Member of 4 Registered trust formed in 2011 by the name of

“Hindu Sena™ The said wrust Hindu Sena is having its head office at

Hindu Mahasabha Bhawan, Mandir Marg, New Delhi and its registered
office at 4/B. 19 Gautam Gali, New Vishwas Nagar. Delhi-32. That the
Complainant is the President of the sajd Hindu Sena since its formation
in 2011, That the said Hindu Sena is a globally known organization
having its branches in seven of the Indian States with more than a
million supporters all over the world.

2; Thut the Accused No. 1 Sh. Ali Abbas Zafar is the Director of
the controversial web series Tandav released on 15.01.2021 at Amazon
Prime Video, registered address at Amazon Prime Videos, Brigade
Gateway. 8th Floor, 26/1, Dr. Rajkumar Road. Malleshwaram(w ),
Bangalore-560055 which is an over-the-top (OTT Platform) which
streams media service olfered direetly o viewers via the Interner. That
the Accused No, 2 Aparna Purohit s the Head of Anwzon Original
Contents, India, which s streaming the said Tunday Web Series. That

the Accused Noo 3 Sh. Hinnshu Krishna Mehrais the producer and
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